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World Health Organisation. The toxic 

cff ects of theS'e chemicals on the biologi-

cal syetem a.re too frighten_ing to be 

described he.t . 

Unfortunately, there is no satis-

factory regulatory mechnisrn existing in 
this count ry. Therefore, in view of 

the serious health hazard being caused 
by the excessive use of pesticides, I 
would reques t the G overnrncl"'t to take 
imm diate steps  to effectively regulate 
the u  e  of toxic agro-chemkals in the 

country. 

(iii) Demand for a Railway line bet-

ween Sahajawan and Dorigbat. 
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(iv) Slaff transfer Police in 1.0.C 

SHRI BHEEKHA BHAI (Baoswara) : 
ll is a marter o f grea t  surprise that 

t hough the R efine ries Division of 

Indian O il Corpor a tio n  was  es tablished 

in October 1958, i.e. over a quarter o f 
century go, they have not yet framed 
any regular and clear cut transfer policy. 
The t ransfer were r i~r effec ted mostly 

for Technical Officers , whe n the actual 

needs were felt. But, for t he last three 

to four years the transfers in Refineries 

Division are being effected in a big way 

though each transfer cos ts the Manage-

ment  R s . 10,000 to Rs. 20.000 due to 

its liberal transfer policy. 

Anothe r paradoxical situation is that 
though the staff members/werkmen are 

a lso liable to transferred lo othe r units, 
they are never moved from  o ne station 

to oth r station. It is suggested tha t to 

avoid hara sment and hard ships, the 

foJJowing action be  ta ken  :-

I. No movement of officers should 
1ake place till a broad, 

enlightened and clear transfer 
policy is framed by the Cor-
poration in consulation with 
r cogni cd Uni 11 and Oftic rs' 

Association. 


